RAJAST HAN HIGH JOURT L JOIHPUR

ORDER

T‘EJJ.ESH,fi-US}"}"i’.‘EﬂiE] Dated: 13.08.2010

SHRI BANSH) MOF AN CHAVAL, RIS, presentdy Posted os Additional Diserfer &
Sesvions Judoe, Kekei (Ajmer), who has bean afpointed as Spl, Jidze, N3RS, iCases Caoiet,
Praiapgarh vide Govemment Order No.P 27 (17)Nyay2008 dated 13.08.2010. is hereby relieved 4

poa

1ain his new assignments with imnnediate effuct,

I |
|
SHRE GOVIND PRASAD GOYAL, RHJS, presently posted as Additiona] District &

Bessions Judoe Mo 3, Jaipur Ci ¥ Jalpur, who hay heen appeinted as Spl. Jud &g, NP8, Caseg
Courl, Thalawar vide Government Order No P %7 UTIN3ay2006 dated 13.08.2010, is here oy
reieved to join his new S5 UmENts With immediats effect, '

Ef ]
SR DWARKA PRASAD SHARMA, RELSS, pregently pusted as Additional Distrior &
Sziions Judpe No2, Todhpuy, who bas been appoiated as  Spl. Judge, ND.PS, Qases Caobrr
fodlipur vids Governmont Order No.P 27 U7 Nya /2006 dated 13.08.2010, is lif.:re_f_jay;'.r_e,!i;-r_ed.:q_
Join his new sssipnments with immediate afTect. '

v ; [

SHRL IDD N, RIS, presenty posted us Additional Districr & Sesslong Judpe No 1.
Chiddorgarly, who has been appoinied as Judge, Mowr Aaccident Claims "{réhu,i::}a]?'L'u:r;jp'u.r vide :
Cievernment Ocder NoP 19 (20 INyav/98 dated 13.08.2010, is hereby  relieved 1g join hiy new
ASELEMCHTS with immediate affont, i B
I

v : | Sl

SHRI RATENDR A KUMAR PAREEK, PLHJIS, presently posted as Additional Districy &
Seasions Tudye, Laxmnnpark (Alwar) | who has hess dppuinled as Judae, Moty Aceident Clai s
Tribunal, Bundi vids Govermment Order No.P 19 (27 MNyuy/98 dated 13.08:2010, istherely reliev d
B Join his new assigments with immediate effeq). : :

VI

SHRT BHAGWAN SHARDA, RHIS, preventty posted as Additions] Distriet & Szsaio s
Jiidoe N 2 Alwar, who has besy apnainted s Tud e, Motor Accident Clatis Tabunal; Pall vioe
Uovemnment Order No,P 19 (ZONyay/O8 dared 12 U8.2010, is hersby reheved 10 joln his new
sssignnents with immedinre efact. i

Vi
|

SHEF BHAGWAN Sapiay EHANDELWAL, RHJS, whose services have beey ;'epa!triah-ui
fruin the post of Spl. Judge NDPS. Chses Cowt, Patapgark vide Goverpment Ordep No. No.Rz27
VLT syan 20046 dated F3.08.2010, is hereby s nsfe vediposicd ax PO, Speecial Court for Trail of
Cases under 5.0, At Jaipur vith immediage effe. '

@
I’b]

lr,j 2 010 |

A% L o ] BN o e Y DR Lo B 1



VIIT

SHEL KAMAL Kipfap BAGRY, RyJ S presently posted &Y
Lot Ajmer, wha as been appointe
Nob & (1)Nva

Spl Judge, SC/ay Crass
ited as Judpe Designated Cour
unmediate affeer,

[ B
SATmer vide Giovernment O ier

ASSIUNMENT3 W ith

Y2008 dated 13.08.2010, s herehy  relisved 1o 10in his rew

BY ORDER,

o~
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